Rationalizing of prices

1736.8HRI B.K. HARIPRASAD: Wil the Minister of PETROLEUM AND NATURAL GAS be

pleased o state:

(a) whether the period, when the international crude prices were ruling at around US $44a
barrel, provided an opportunity to Government to implement the recommendations of B.K.

Chaturvedi Committes on ratioralizing il prices;

(b) whether the country has deferred implementation of Chaturvedi Committee Report

indefinitely, in the wake of internaticnal ol prices rising again; and

(2} whether, instead of taking ad hoe decision on ol pricing, based on volatility of global crude
prices, Gavernment would come out with time-bound action plan, as recommended in the
Chaturvedi Committee Report 7

THE MINISTER OF STATE IN THE MINISTRY OF PETROLEUM AND NATURAL GAS (SHRI JITIN
PRASADAY: (&) and (b)) Government has nat deferred implemertation of the recommencdations of
Chaturvedi Committee Report indefinitely.

(c) To protect the consumer and the economy from the increasing price volatility and
uncertainty of the intermational oil prices since 2004-058, Government is modulating the retall selling
prices of the four sensitive petroleum products; ramely Petrol, Diesel, Domestic LPG and POS

Kerosene as an administrative meagure.

Government Is closely monitoring the internaticnal cil prices and will take appropriate pricing

decigions, 1o protect the interest of the consumer, particular the weaker sections of society.
Profit of oil refining companiss

1737 . SHRI SANJAY RAUT: Will the Minister of PETROLEUM AND NATURAL GAS be pleased to
state:

(a) whether il refining companies in the country earned net prefit during the last one year;

(b) ifso, the amourt of net prefit per barrel earned by the public sector refineries during the last

ane yesar;
(c) the guantum of ail refined by these public sector refineries during 2008-09; and

(d) the guantum of production achieved against the installed capacity of these crude oil

companies during the above mentioned period?

THE MINISTER OF STATE IN THE MINISTRY OF PETROLEUM AND NATURAL GAS (SHRI JITIN
PRASADAY: (&) Except Chennai Petroleum Corporation Limited, all other Public Sector ol refining

companies have reparted a net profit during the year 2008-09.

(b) The Gross Refining Margine (GRM) of the public sector refineries for the year 2008-09 ia as

under:
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Name of the Puklic Sector Undertaking  3/bbl

Indian Gil Corparation Limited 3.69
Bharat Petroleun Corporation Limited - Mumbal 4.48
Bharat Petroleun Corporation Limited - Kochi 627
Hindustan Petroleum Corporation Limited - Mumbai &1
Hindustan Petroleum Corporation Limited - Vizag 2.42
Mangalore Refinery & Petrachemicals Limited 533
Chennai Petroleum Carporation Limited 1.22
Numaligarh Refinery Limited® 1.21

*Net of freight and CST under recoveries

(c) Thetotal quantum of crude all refined by Public Sector Undertaking refineries during 2008-
02 was 112.2 MMT (Provisicnal).

(d) The guantum of petroleum products produced by the Public Sector Undertaking refineries
during 2008-09 was 104.80 MMT (Provisional) against their combined installed capacity of 105.47
MMTPA as on 1.4.2008.

Construction of National Gas Highways

T738.SHRIT.T.V. DHINAKARAN:
SHRIMATIT. BATNA BA|:
Wil the Minister of PETROLEUM AND NATURAL GAS be pleased to state:

(a) whether Government has any proposal to congtruct the national gas highweay;
(b) if so, the details worked out so far;

(c) the route connecting the south and west in the gas highway; and

() the aims and objectives of such gas highway ?

THE MINISTER OF STATE IN THE MINISTRY OF PETROLEUM AND NATURAL GAS (SHRI JITIN
PRASADAY: (&) to () There is an existing natural gas transpartation network in the country. The
netwaork has trunk pipelines of more than 9,000 km. The pipelines are owned and operated by Central
& State Public Sectar Undertakings, a8 also Private Companies.

Dahej-Uran and Dabhol - Panvel pipelines have been commissioned by GAIL. Further, Kakinada-
Hyderabad-Uran- Ahmedabad pipeline has been commissioned by Reliance Gas Transportation
Infrastructure Limited (RGT\L). Further, autharization has been issued for Dabhol- Bangalore,
Kochi-Kanjirkkod-Bangalore/ Mangalore, Viaywada- Nellore- Chenral, Chernai-Tuticorin and
Chennai-Bangalore-Mangalore Pipelines.

The pipeline network has to be further augmented to cannect new sources of indigenous gas &
Regasified Liguefied Natural Gas (RLNG) to customers in new areas/States. As laying of natural gas
trunk pipelines allows growth of natural gas-based industries, it spurs economic development in the
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